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 MR.  SPEAKER:  I  am  calling  a  meeting
 of  the  Business  Advisory  Committee.  All
 these  points  can  be  raised  ia  that  meeting.
 After  all,  no  decision  will  be  taken  on  them
 now  even  if  they  are  raised  here.  So,  let
 us  not  spend  time  on  that.  Now,  Shri
 दि  C.  Shukla.

 D.  G.  (Min.  की  A.

 13.08  hrs.

 CORRECTION  OF  SQ  NO.  335

 DMC  DUES  OUTSTANDING  AGAINST
 CENTRAL  GOVERNMENT

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 VIDYA  CHARAN  SHUKLA):  During  the
 course  of  supplementary  questions  regarding
 the  Delhi  Municipal  Corporation’s  dues
 outstanding  against  the  Central  Government,
 I  said  that  the  Corporation  owed  Rs,  7
 crores  to  the  Government.  What  I  meant
 to  say  was  that  the  total  liability  of  the
 D.M.C.  was  of  the  order  of  Rs.  7  crores.
 This  was  in  respect  of  payments  due  to  the
 Water  Supply  and  Sewage  Disposal  Under-
 taking,  loan  instalments  payable  to  Govern-
 ment,  contractors  and  suppliers  bills,  arrears
 of  dearness  allowance,  etc.

 As  regards  my  statement  that  before
 decisions  could  be  taken  on  Reddy  Report,
 the  Morarka  Commission  had  been  appointed
 and  the  Morarka  Commi:sicn  was  told  to
 reconsider  the  matters  and  submit  its  report,
 I  may  like  to  clarify  that  Dr.  Reddy  submit-
 ted  an  interim  report  on  31-12-1966.  Later
 in  a  meeting  held  on  7-3-1967  under  the
 Chairmanship  of  Dr.  Redey,  the  Commission
 decided  to  review  most  of  its  recommenda-
 tions  after  some  additional  studies  had  been
 made  by  them.  Later  when  Shri  Morarka
 was  appointed  Chairman  in  place  of  Dr.
 Reddy  the  Commission  gave  their  revised
 interim  report.

 MR.  SPEAKER:  We  will  now  take  up
 the  discussion  on  the  Demands  for  Grants.
 The  Food  Minister  will  reply  to  the  debate
 after  the  lunch  interval.
 now  and  meet  again  at  2.15  p.m.

 The  Lok  Sabha  adjourned  for  lunch  till
 fifteen  minutes  past  fourteen  of  the  clock.

 We  will  adjourn’
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 13.10  brs.

 The  Lok  Sabha  re-assembled  after  Lunch  at
 eighteen  minutes  past  Fourteen  of  the  Clock.

 Mr.  Deputy-Speaker  In  the  Chair.

 *DEMANDS  FOR  GRANTS-Contd.

 MINISTRY  OF  FOOD  AND  AGRICULTURE,  COM-
 MUNITY  DEVELOPMENT  AND  CO-OPERATION—

 7  Contd.

 “THE  MINISTER  OF  FOOD  AND
 AGRICULTURE  (SHRI  JAGJIWAN
 RAM):  Sir,  I  am  grateful  to  the  hon.
 Member  and  to  the  House  for  the  words  of
 cheer  and  encouragement  that  they  had  given
 to  my  Ministry.  I  shall  share  this,  The
 major  share,  legitimately  should  go  to  the
 indian  farmer,  the  agricultural  scientists,  the

 administration and  the  extension  workers
 who  have  all  contributed  in  their  own  field
 towards  this  agricultural  revolution  in  the
 country. _sountry.

 Agricultural  scientists  deserve  special
 mention  in  this  respect.  The  effort  that  they
 have  been  putting  in  and  the  original  and
 fundamental  research  that  they  are  carrying
 on  for  evolving  high  yielding  varieties  of
 seeds,  which  increase  production  several-fold,
 is  one  which  has  been  primarily  responsible
 for  this  agricultural  breakthrough.  They
 deserve  all  encouragentent;—aM  apprecia-
 tion.

 In  any  effort  which  wants  to  put  our

 national  economy  2०  2  sound  footings
 the

 greates'  ‘one  can  give  to  the  agri-
 cultural  scientist  is  the  appreciation  which
 the  nation  has  for  it.  Apart  from  that,  I
 have  been  trying—the  Indian  Council  of
 Agricultural  Research  is  8150  trying—to
 create  conditions  congenial  for  research  work
 for  resear  Scientists.  I  may  assure  the
 House  that  it  will  be  my  endeavour  to  create
 conditions  in  which  the  agricultural  scientists

 *Moved  with  the  recommendation  of  the  President.


